List of cases where e-Payment of Court fees was made during the month of June-2022.

h [SH.
KUMAR
AGGARWAL,
DISTRICT

COURT)-01

SANJEEV|

JUDGE

(COMMERCIAL

District

Central

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-

(0}

RAMAN KUMAR

CS COMM-ARORA VS. DEEPAKSANJEEV

1404/22 UPPAL BENIWAL 01.06.2022 0.05.2022
SUPER ENGINEERING

CS COMM-WORKS VS. MEYONG

1405/22 HYDRO GARIMA GUPTA [01.06.2022 £4.05.2022
PUNJAB NATIONAL

CS COMM-BANK VS. PRADEEP

1406/22 GAUTAM INEHA GARG 01.06.2022 27.05.2022

CS COMM-NITIN GOEL VSIPUJA  DEWAN|

1432/22 ANUPAM ARORA SETH 02.06.2022 30.05.2022

CS COMM-ICICI BANK VS. MOHD/SHAILENDER

1433/22 [TARIF BABBAR 02.06.2022 23.05.2022

CS COMM-HICICI BANK VSJSHAILENDER

1435/22 JEEVAN IBABBAR 02.06.2022 23.05.2022
MOHD. SHAKIR VS|

CS COMM-{KAMAL KISHORE

1434/22 BATRA I[FAISAL NASEEM|02.06.2022 22.03.2022

CS COMM-HICICI BANK VS|

1466/22 PRAMOD KUMAR C. PRAKASH 03.06.2022 23.05.2022

CS COMM-SURYA PRAKASH VS/SATYENDRA

1467/22 INDMC KUMAR SINGH [03.06.2022 11.05.2022

CS COMM-NETRA KUMARSATYENDRA

1468/22 VS.NDMC IKUMAR SINGH [03.06.2022 11.05.2022

CS COMM-ICICI BANK VS. ASMAIMANISH

1469/22 KHAN IDEWAN 3.06.2022 4.05.2022
VAMSOR

CS COMM-ENTERPRISES VS. R.SMANISH

1479/22 MAHESWARI SINGHAL 04.06.2022 30.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS COMM-HICICI BANK VS. NEHAIMANISH
1502/22 SINGH IDEWAN 06.06.2022 03.05.2022
CS COMM-HICICI BANK VS{MANISH
1503/22 DILEEP KR YADAV DEWAN 06.06.2022 04.05.2022
CS COMM-{R.K. WADHWA VS/SATYENDRA
1525/22 M.C.D IKUMAR SINGH [07.06.2022 02.06.2022
CS COMM-RADHIKA BHATIA VSMANOJ
1526/22 SUSHIL KUMAR BHANDARI 07.06.2022 28.05.2022
CS COMM-HICICI BANK VS. MOHD/CHETNA
1527/22 JANE ALAM BHALLA 07.06.2022 31.05.2022
CS COMM-SUMIT GUPTA VS.
1544/22 AMIT COLOR PRINTS |[SUCHITA DIXIT |08.06.2022 20.05.2022
CS COMM-STATE BANK OF INDIA|
1545/22 VS. ASK ENTERPRISES [HONEY JAIN 08.06.2022 03.06.2022
CS COMM-DABUR INDIA LTD. VSMD. SAYEED
1564/22 SOHEB RAMZAN ALI |[RAYEEN 10.06.2022 08.06.2022
GOYAL ENTERPRISES
CS COMM+{VS. BGR ENERGY[MANDEEP
1565/22 SYSTEM BAISALA 10.06.2022 04.02.2022
SH. RAJNEESH]|Central
KUMAR GUPTA DJ
COMMERCIAL
COURT, THC
RAJKUMAR SETH V§
M/S CHOLAMANDLAM
CS INVESTMENT AND|
COMM)/14 [FINANCE COMPANY|BAL KISHAN|
88/2022 LIMITED WADHWA(P), [06-06-2022 01-06-2022
RAJEEV GUPTA V§
CS MUNICIPAL SATYENDRA
COMM)/151{CORPORATION OHKUMAR
/2022 DELHI SINGH(P), 07-06-2022 03-06-2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS
COMM)/151jICICI BANK Vs SSPIPRASHANT
7/2022 CONSTRUCTION KUMAR(P), 07-06-2022 02-06-2022
CS BHARAT BHUSHAN|
COMM)/15 MAHAJAN Vs PAWANIGAURAV
7/2022 TYAGI SINGH(P), 08-06-2022 06-06-2022
CS
COMM)/15 BHARAT IMPEX VSARCHIT
63/2022 IGAURI TRADING CO  [SINGHAL(P), 10-06-2022 08-06-2022
CS
COMM)/15 |I[CICI BANK VYPRASHANT
62/2022 AKHTAR ALAM KUMAR(P), 10-06-2022 07-06-2022
CS
COMM)/15 [[CICI BANK VSCHETNA
60/2022 MAHKESH BHALLA(P), 10-06-2022 08-06-2022
ICICI BANK LTD V§{
CS ANIL KUMAR|
COMM)/15 [THAPARPROP OF M/S
61/2022 HONEY GARMENTS |C. Parkash(P), [10-06-2022 03-06-2022
SH. PAWAN KRJ/Central CS(COMM) [NARENDER KHURANA|SH. P.K. RAWAL [|01.06.2022 30.05.2022
JAIN, DISTRICT] 1390/2022 [V/S M/S RANA|
JUDGE, POLYCOT LTD. &
(COMMERCIAL ANR.
COURT)-03, TIS|
HAZARI COURT,
DELHI




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(COMM) [M/S SUPER FIRE[SH. I.LA. ALVI 01.06.2022 27.05.2022
1391/2022 [PVT. LTD. V/S M/S

CS(COMM) [iCICI BANK LTD. V/S |SH. DHRUV|02.06.2022 21.042022
1418/2022 |[RAMESH CHAND JOSHI

CS(COMM) [TRODAT MARKETINGSH. ADITYAl02.06.2022 28.05.2022
1419/2022 [INDIA PVT. LTD. V/SNAYYAR
M/S PRINT
PLUS

CS(COMM) [ICICI BANK LTD. V/S |SH. C. PRAKASH |03.06.2022 26.05.2022
1450/2022 [PRAHLAD DALAI

CS(COMM) [ICICI BANK LTD. V/S |SH. SATISH|03.06.2022 03.05.2022
1451/2022 |[KRISHAN HANS &KUMAR

ANR.
CS(COMM) [iCICI BANK LTD. V/S |SH. SATISH|03.06.2022 04.05.2022

1453/2022 |GULAPHAN ALI & ORS/KUMAR

CS(COMM) [SURAJ PRAKASH V/SSH. SATENDRA03.06.2022 11.05.2022

1454/2022 |[MUNICIPAL IKR. SINGH

CORPORATION OF

DELHI & ANR.
CS(COMM) M/A ALL WAYSSH. MANOJ|04.06.2022 23.05.2022
1474/2022 [LOGISTICS INDIA PVT,/TEWARI

LTD. V/S

M/S ALLIED SPRITS
PVT. LTD.




District

CS(COMM)
1480/2022

Petitioner Name VS
Respondent Name

VIKAS DHAWAN V/S
VISHWAKARMA
MACHINE TOOLS

Advocate

SH.

SANJEEV|
KUMAR

Date

ofDate of

Registration Payment

06.06.2022

Court Fees

06.08.2021

(S
O

CS(COMM)
1481/2022

VAMSOR
ENTERPRISES V/S V.S|
GAUGES

SH.
SINGHAL

MANISH|06.06.2022

30.05.2022

CS(COMM)
1483/2022

RAJ KUMAR KAPUR|
V/S AJAY KUMAR ANDy
COMPANY

& ANR.

SH.
SHAH

SUNIL

06.06.2022

INOT FILED

CS(COMM)
1520/2022

ANISH AGGARWAL
V/S M/S JAY SAREE
CENTER & ANR.

SH.
[KAPOOR

ANMOLj

07.06.2022

10.12.2019

CS(COMM)
1521/2022

SARJEEVAN _ SINGH]
V/S M/S COSMIQ
MOTORS INDIA
PVT. LTD.

SH.
IKANSAL

RAKESH|07.06.2022

30.05.2022

CS(COMM)
1522/2022

ICICI BANK LTD. V/S
VICKY

SH. C. PRAKASH

08.06.2022

26.05.2022

CS(COMM)
1535/2022

ICICI BANK LTD. V/S
RAVI NARAYAN|
SINGH

SH. C. PRAKASH

08.06.2022

03.06.2022

CS(COMM)
1536/2022

M/S PURPLE MONKEY|
V/S C S DIREKT]
EVENTS &
EXHIBITIONS
LTD. & ORS.

PVT,

SH. MRITUNJAY|
KUMAR

08.06.2022

30.05.2022




District

Case No.

CS(COMM)
1566/2022

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LTD. V/S
SHUBHAM KUMAR
THAKUR & ANR.

SUKHIJA

SH. JOGINDER,

Date

ofDate

of

Registration Payment

10.06.2022

Court Fees

26.04.2022 &
08.06.2022

e-
(0}

MS NISHA SAXENA,
IDISTRICT JUDGE,
COMMERCIAL
COURT-04

Central

MUKESH BANSAL VS|

CS (COMM)M/S PRINT LANDIDURGESH

1403/2022 [INDIA GUPTA 01.06.2022 14.05.2022
ICICI BANK

CS LIMITED Vs

(COMM)/1 [SARVOTTAM

y13/2022 |[PANCHAL AND ANR |C. Parkash(P), [02.06.2022 14.05.2022
ICICI BANK]

CS LIMITED Vs

(COMM)/1 %&)SHAMMAI)

407/2022 HIF C. Parkash(P), [02.06.2022 14.05.2022

CS ICICI BANK LTD Vs

(COMM)/1 [LALIT KUMAR|

408/2022 [SHARMA C. Parkash(P), [02.06.2022 12.05.2022

CS ICICI BANK

(COMM)/1 [LIMITED Vs RAJU|

y21/2022 |[KUMAR SHARMA |C. Parkash(P), [02.06.2022 £20.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

ICICI BANK

CS LIMITED Vs

(COMM)/1 [PRABHAT KUMAR

409/2022 |PANDEY C. Parkash(P), [02.06.2022 20.05.2022
ICICI BANK LTD V¢

CS RAJ KUMAR PROP|

(COMM)/1 [OF M/S SWASTICK

y22/2022 |[COLLECTION C. Parkash(P), [02.06.2022 14.05.2022
ICICI BANK

CS LIMITED Vs LOINEL|

(COMM)/1 [RAVINDRA

423/2022 |[LIYANARACHCHI |C. Parkash(P), [02.06.2022 £0.05.2022
ICICI BANK

CS LIMITED Vs

(COMM)/1 SUSHMITA DUTT]

420/2022 [AND ANR C. Parkash(P), [02.06.2022 13.05.2022

CS ICICI BANK

(COMM)/1 [LIMITED Vs VIKAS

y17/2022 |[KUMAR C. Parkash(P), [02.06.2022 14.05.2022

CS

(COMM)/1 [SH AZAM ALI Vs SH|

416/2022 [PANKAJ JAJORIA |Vishal Soni(P), [02.06.2022 0.05.2022




District

Case No.

CS
(COMM)/1
Y14/2022

Petitioner Name VSAdvocate
Respondent Name

SURAJ PRAKASH V
INORTH DELH
IMUNICIPAL
CORPORATION

EATYENDRA
KUMAR
SINGH(P),

Date

ofDate of

Registration Payment

02.06.2022

Court Fees

11.05.2022

CS
(COMM)/1
y15/2022

M/S SUPER|
ENGINEERING

ENERGY PVT LTD

WORKS Vs DIRANGGARIMA

GUPTA(P),

02.06.2022

24.05.2022

CS
(COMM)/1
431/2022

ICICI BANK|
LIMITED VS|
KARMESH GLOBAL|
TECHNOLOGIES

IDHRUV JOSHI

02.06.2022

20.04.2022

CS
(COMM)/1
444/2022

/S SHAKT]
RADING CO. VS,

BEVERAGES & ORS

/S ABS[PANKAJ

KR
VERMA

03.06.2022

30.05.2022

cS
(COMM)/1

449/2022

SPP FOOD
PRODUCTS PVT LTD

VS. SRI BHAGAT J

INDUSTRIES

HARAT

ORA

03.06.2022

19.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

17.05.2022
CS SIR GANGA RAM
(COMM)/1 [HOSPITAL VSSUBHASH
1465/2022 [HARVINDER SINGH |[KUMAR 03.06.2022
M/S SARDARI LAL
CS AND COMPANY Vs M/S
COMM)/14 [GOLFGREEN  INFRA|
07/2022 PVT LTD ANIL SETHI(P), [06-06-2022  [26.05.2022
M/S SARDARI LAL
CS AND COMPANY Vs M/S
COMM)/14 PKR TECHNO|
85/2022 ENGINEERS PVT LTD |ANIL SETHI(P), |06-06-2022  [26.05.2022
CS IDBI BANK LIMITED|
COMM)/14 Vs MR RAM NIWASBHUPENDER
84/2022 SHARMA SHARMA(P), 06-06-2022 30.05.2022
CS MANISH
COMM)/14 [ICICI BANK LIMITEDKUMAR
06/2022 Vs DEEPAK GUPTA IDEWAN(P), 6-06-2022 4.05.2022
CS
COMM)/14 [ICICI BANK LTD V§
03/2022 MANISH KUMAR C. Parkash(P), [06-06-2022  [26.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate of e-
Registration Payment o
Court Fees

SURAJ PRAKASH Vg
CS MUNICIPAL SATYENDRA
COMM)/15 [CORPORATION OHKUMAR
0/2022 DELHI SINGH(P), 06-06-2022 11.05.2022
CS MANISH
COMM)/14 [ICICI BANK LIMITEDKUMAR
05/2022 Vs HARSH VERMA DEWAN(P), 06-06-2022  [04.05.2022
CS MANISH
COMM)/14 [ICICI BANK LIMITEDKUMAR
00/2022 Vs LEKHPAL SINGH [DEWAN(P), 06-06-2022  [03.05.2022
CS ICICI BANK LIMITED|
COMM)/14 [Vs DIVYA SINGH|NAZIA
08/2022 CHAUHAN PARVEEN(P), [06-06-2022  ]02.02.2022
CS ICICI BANK LIMITEDJMANISH
COMM)/14 [Vs JASKARAN SINGHKUMAR
04/2022 BHATIA IDEWAN(P), 6-06-2022 3.05.2022
ICICI BANK LIMITED|
CS Vs PUNEET DESA]
COMM)/14 [PROP OF M/S SHREE
09/2022 IMARKETING C. Parkash(P), [06-06-2022  [25.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS

COMM)/14 [ICICI BANK LTD VSNAZIA

86/2022 ROSHAN LAL PASWAN|PARVEEN(P), 06-06-2022 08.02.2022

CS ESCON  INDUSTRIES

COMM)/14 [Vs VDB PROJECTS PVIIMANISH

82/2022 LTD SINGHAL(P), 06-06-2022 0.05.2022
STATE BANK OF INDIA

CS (COMM){VS. RAVI PRATAP|SHALINI

1506/2022 [SINGH [UPADHYAY 06-06-2022  [|31.05.2022
VAMSOR

CS [ENTERPRISES VS,

(COMM)- |[RAVI KUMARMANISH

1507/2022 [KATHURIA SINGHAL(P), [07.06.2022 [30.05.2022

CS VAMSOR

(COMM)- |[ENTERPRISES VS./MANISH

1508/2022 [VIKAS SINGHAL(P), [07.06.2022 0.05.2022

CS

(COMM)- [ICICI BANK LIMITEDIBABBAR &i

1532/2022 |[VS. ANUBHAV SAXENAASSOCIATED L8.06.2022 23.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS LAXMI PUBLICATIONS

(COMM)- [PVT LTD V/S DINESHGAURAV

1531/2022 [KANT CHAUDHARY |[KOCHHAR 08.06.2022 10.03.2022

CS ICICI BANK LIMITED|

(COMM)- |VS. RAMESH KHATRICHETNA

1534/2022 [& ORS BHALLA 08.06.2022 1.05.2022

CS ICICI BANK LIMITED

(COMM)- [VS. ARUN @ ARUNDEEPAK

1543/2022 [PANDIT IKAUSHIK 08.06.2022 02.06.2022

CS SATYENDRA

(COMM)- |ANUBHAV WADHWAKUMAR

1548/2022 |VS. MCD SINGH(P), 00.06.2022 02.06.2022

01.06.2022

M/S ATHERMAL

CS INDUSTRIES AG V/S

(COMM)- |ASSOCIATES

1552/2022 |[ELECTRODES & ANR [V.K.PURI 0.06.2022

CS

(COMM)- [ICICI BANK LIMITEDICHETNA

1550/2022 [VS. MOHIT KUMAR BHALLA 09.06.2022 1.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS GO CLICK H
(COMM)- [COMMERCE PVT LTD
1553/2022 [VS. I-ATTIRE & ORS U.K.SINGHAL  [09.06.2022 01.06.2022
CS M/S JOLO IN V/S M/S
(COMM)- |[INDUSIND BANK
1567/2022 |[LIMITED AND ORS ANSHUMAN 10.06.2022 08.06.2022
CS
(COMM)- |[ICICI BANK LIMITED|
1568/2022 |VS. BALJIT JOGINDER 10.06.2022 08.06.2022
M/S ABS
CS INTERNATIONAL VS
(COMM)- |[DINESH
1569/2022 MAHESHWARI A H KHAN 10.06.2022 08.10.2022
SH. ASHWANI|Central
[KUMAR SARPAL,|
DISTRICT JUDGE, M/S SUPER FIREL P
COMMERCIAL LTD V/S M/S
COURT-05 CS COMM —SHANNON &
1396/22 SHANNON & ANR SUNIL KR 01.06.2022 27.05.2022
M/S AARTI
CONSTRUCTIONS V/§
SR DEN ESTATE II,
EX —43/22 [N.RLY IN PERSON 01.06.2022 ON LINE
CHARANJEET KAUR
OMP COMM|V/S MAHINDRA &
- 75/22 MAHINDRA FIN ANJALI NEHRA [01.06.2022 09.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS COMM —ICICI BANK LTD V/SSHALINDRA

1410/22 IMANI THILAKAN BABBAR 02.06.2022 23.05.2022
TULLIO GINSI SRL V/S

CS COMM —M/S VENDATA|

h411/22 BUTTOMS IMD ZUNAID 02.06.2022 24.05.2022

CS COMM —ICICI BANK LTD V/SSHALINDRA

h412/22 PRADEEP CHAUHAN [BABBAR 02.06.2022 23.05.2022

CS COMM —ICICI BANK LTD V/SMANISH

1460/22 DEVINDER SINGH IDEWAN 03.06.2022 04.05.2022

CS COMM —ICICI BANK LTD V/SMANISH

1461/22 LOKENDER ATTRI DEWAN 03.06.2022 03.05.2022

CS COMM —ICICI BANK LTD V/SMANISH

1462/22 HOSHIAR SINGH DEWAN 03.06.2022 03.05.2022

CS COMM —ICICI BANK LTD V/SINAZIA

1463/22 HIMANSHU SEJWAL [PRAVEEN 03.06.2022 17.01.2022

CS COMM —{SURYA ROSHNI LTDISHAIHAR

1464/22 V/S TARUN KR TRIPATHI 03.06.2022 28.05.2022
ICICI BANK LTD V/S

CS COMM —KHALIQUEER INAZIA

1476/22 RAHMAN PRAVEEN 04.06.2022 11.02.2022
NEUTRAL NVOCC P
LTD V/S FREIGHT

CS COMM —-{CARE LOGITECH P

477/22 LTD AKSHAY KR 04.06.2022 23.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS COMM —ICICI BANK LTD V/§
1478/22 SHILU SINGH C PRAKASH 04.06.2022 25.05.2022
OMP (DIHOUSE OF FITNESS P
COMM —LTD V/S M/S ELOLVEHARSIMRAN
17/22 FITNESS IDUGGAL 04.06.2022 02.06.2022
KOTAK MAHINDRA
BANK V/S MOHD
EX — 46/22 [IMRAN IPANKAJ 04.06.2022 ON LINE
OMP ()
COMM —TATA CAPITAL FIN V/S
22/22 [KHALSA CRANES VARUN BEDI  [06.06.2022 ON LINE
HARBHAJAN SINGH
V/S KOTAK
MISC DJ —MAHINDRA PRIMHE
75/22 LTD [KUSHAL KR 06.06.2022 28.05.2022
CS COMM —ICICI BANK LTD V/SNAZIA
1491/22 [KAURNESH KR SINGH [PRAVEEN 06.06.2022 02.02.2022
CS COMM —-PNB V/S PRAMODESHALINI
1492/22 INASKAR SHARMA 06.06.2022 04.06.2022
CS COMM —ICICI BANK LTD V/§
1523/22 SUMIT PARTAP C PRAKASH 07.06.2022 27.05.2022
CS COMM —M K AUTO CLUTCH COSANCHAY
1524/22 V/S ASHOK KR MCHROTRA 07.06.2022 31.05.2022
EX COMM —ICICI BANK LTD V/SCHARANJEET
0/22 AJAY KR SINGH 07.06.2022 ON LINE




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

COOPER PHARMA LTD|
CS COMM —-V/S L A RENONDAVESH
1546/22 HEALTH CARE P LTD |[VASHISTHA 08.06.2022 06.06.2022

MISC DJ —ICICI BANK LTD V/YHEMANT
88/22 ANUJ KR GUPTA 09.06.2022 ON LINE

CS COMM —SBI V/S DHARAMPAL
1554/22 SINGH GAURAV 00.06.2022 ON LINE

KULDEEP GOEL V/S

M2K

OMP COMMENTERTAINMENT P

— 84/22 LTD BHARAT GUPTA [09.06.2022 28.05.2022
A K FOOD

INGREDIENTS V/S
CS COMM —OTIK HOTELS &SACHIN KR
1555/22 RESOTRS P LTD JAIN 10.06.2022 08.06.2022

CS COMM —ICICI BANK LTD V/SCHETNA
1556/22 ASHOK KR BHALLA 10.06.2022 ON LINE

CS COMM —ICICI BANK LTD V/SCHETNA
1557/22 HEERA LAL BHALLA 10.06.2022 ON LINE

M S RUKMAN]
POLYMER P LTD V/§
CS COMM —-M S ENN TEHE
1558/22 INTERNATIONAL S C SINGHAL 10.06.2022 30.05.2022

CS COMM |WRANGLER APPAREIISHARVAN KR

1559/22 CORP V/S PRAVEEN |BANSAL 10.06.2022 08.06.2022
M/S PANKAJ]
ENTERPRISES V/S

EX COMM —TRINETRA DHEERAJ

4/22 ALUMINIUM ALLOY |GUPTA 10.06.2022 ON LINE




o PARAMUJIT]
SINGH, DISTRICT|
JUDGE(COMMERCI

AL)-06, CENTRAL

District

Central

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

icici bank vs rajeev|

1387/2022 [gandhi deepak kaushik [01-06-2022 190-05-2022
canara bank vs kamlesh

1388/2022 |kumar vandana bhatia [01-06-2022 18-05-2022
amandeep singh v§

74/2022 kotak mahindra bank  Jusha yadav 01-06-2022

OMP

Comm) Vibha Tyagi Vs Kotak

76/2020 Mahindra Sachin Jain 01.06.2022

CS(Comm) [Hemant Gupta Vs union|

1395/2022 |Bank of India [Payal Gupta 01-06.2022

CS (Comm)ICICI Bank Vs Krishanal

1394/22 [Kumar Chetna Bhalla 01-06-2022 10-05-2022

CS (Comm)[[CICI Bank Vs

1393/22 Abhimanyu Chetna Bhalla 01-06-2022 13-05-2022

CS (Commficic bank vs Pawanl

1392/2022 |[Nagar Chetna Bhalla 01-06-2022 13-05-2022

CS (Commicic bank vs PAWAN

1389/2022 [NAGAR Chetna Bhalla 01-06-2022 13-05-2022
Thandi Ram Jali

CS(COMM) |Naraiyan Vs M/

1402/2022 [Samarth Trading Rahul 01-06-2022 24-11-2020




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

IM/S Selina Publishers

CS(COMM)1 [Pvt. Ltd. Vs Santosh|

401/2022  |Agencies Kumar Khurana [01-06-2022 31.05.2022
Mukesh  Bansal Vg

CS (Comm)Department of family]

1400/2022 |welfare Durgesh Gupta  [01-06-2022

ICS(Comm)13| satyendra kumar

09/2022 Suraj Prakash Vs NDMClsingh 01-06-2022 11.05.2022

OMP(COMMPASWANT KUMAR

77/2022  I[SWAMI Vs Neo Growth [Prince Kumar 02.06.2022

CS(COMM)1 [[CICI BANK VY

443/2022 [SHIVENDRA KUKRETY|C. PARKASH 02-06-2022 05.05.2022

ICS(COMM)1 [[CICI BANK VS

h42/2022 [TAUHEED SHAKIR C. PARKASH 02-06-2022 12.05.2022

CS(COMM)1 [ICICI BANK VS

h41/2022  JARUNDEEP SINGH C. PARKASH 02-06-2022 20.05.2022
icici bank vs amit kumar

1439/2022 |dwivedi juris consultus  |02-06-2022  [12-05-2022
icici bank vs manoj

1438/2022 [verma juris consultus  |02-06-2022 12-05-2022
icici bank vs praveen|

1437/2022 |kumar juris consultus  [02-06-2022 12-05-2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

icici bank vs jitender
1440/2022 Jarora juris consultus  |02-06-2022 12-05-2022
avantika enterprises v
1436/2022 Jabsolute electrovision 02-06-2022  [23-05-2022
CS(Comm) [[CICI Bank Vs Tanial
h455/2022 |Kalra C. PARKASH 03.06.2022 14.05.2022
CS(Comm) |[CICI BANK V§
1452/2022 |DEEPAK LAL C. PARKASH 03.06.2022 14.05.2022
CS(Comm) [ICICI BANK VS VAZIR
1457/2022 |[KHAN C. PARKASH 03.06.2022 14.05.2022
CS
COMM)145 |[CICI BANK V§
6/2022 PUNEET BANATT C. PARKASH 03.06.2022 20.05.2022
CS(COMM)1 [ICICI BANK VS RAV]
¥58/2022 [KUMAR CHAUHAN C. PARKASH 03.06.2022 14.05.2022
CS(COMM) [ICICI BANK VS VED
1459/2022 [PRAKASH C. PARKASH 03.06.2022 20.05.2022
CS(COMM) [SURAJ PRAKASH VSSATENDRA
h471/2022 |MCD IKUMAR SINGH [03.06.2022 11.05.2022
CS(COMM)1 |ICICI BANK VS KR
K70/2022 |JAGENCIES IDHRUV JOSHI [03.06.2022 24.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-

(0}

CS(COMM)1 [ICICI BANK VS

b72/2022 [HARGUN SINGH RAJIV SAGAR  [03.06.2022 £26.05.2022
ROOP KAMAL VS SMS

CS(COMM)1 INTERNATIONAL 24.02.2022 &

01/2022 |BEVERAGES KSHITIZ Ahlawatj06.06.2022 02.06.2022

CS(COMM)) [ICICI BANK VS ANIL

1505/2022 |[KUMAR RAJIV SAGAR  [06.06.2022 10.02.2022
m/s r and b garments vsatul kumar

1504/2022 [m/s mastana fashion  |sharma 06-06-2022 0-05—2022
icici bank Vs Anil kumar

1505/2022 [singhal
icici bank vs Kkailash

1509/2022 [chand C. PARKASH 07-06-2022 26-05-2022
adidas ag vs ashoklpramod kumar

1516/2022 |kumar singh 07-06-20222 1-05-2022

[Babbar &
1518/2022 licici vs meenu khanna [associates 07-06-2022 20-05-2022
Babbar &
1519/2022 [icici bank vs raudas associates 07-06-2022 20-05-2022
CS(COMM)1 [Pushkar & Company v
20/2022 |[Ketan Aggarwal Gourav Gupta 07.06.2022 0.05.2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(Comm) [Sandeep  Gupta V§g
1529/2022 [Haldiram Bhujiawala  |Ashtosh Gupta |07.06.2022 25.05.2022

CS(Comm) [Anurag Garg Vs Surya
1533/2022 |Irrigation 08.06.2022 30.05.2022

CS(Comm) [Vamsor Enterprises V§
1538/2022 [Turan Manish Singhal [08.06.2022 0.05.2022

CS(Comm) |[CICI BANK VS
1539/2022 |[NARESH KUMAR [Hemant Gupta  [08.06.2022 13.05.2022

CS(Comm)15
11/2022 icici bank vs Md. Aftab |Hemant Gupta  |08.06.2022 13.05.2022

CS(Comm) [Prampreet Singh AnandLovekesh
1547/2022 |Vs Union Bank of India |Aggarwal 08.06.2022 31.05.2022

CS(Comm)15[ICICI Bank Vs Md,

49/2022 Nadeem Satish Kumar 09.06.2022 03.05.2022
ICS(Comm)15[[CICI Bank Vs MansoofBABBAR &
51/2022 Ali ASSOCIATES 09.06.2022 24.05.2022

7 |SH. DINESH BHATT[West
, DJ (COMMERCIAL
COURT)-01

8 [MS. HEMANIWest
HOTRA,
ISTRICT JUDGEH
COMMERCIAL
OURT)-02




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

S. SANTOSHNEW DELHI
SNEHI MANN,|
DISTRICT JUDGHE
(COMMERCIAL
COURT)-01 s HINDUSTAN ~ MEDIA
COMM.)/51 ;I\Fgg&lg:{s Lzll\?gs %IgPUNEET BAJAJ [02.06.2022 19.05.2022
6/2022  lpyr1Tp
cs SHADOWEFAX
TECHNOLOGIES
COMM.)/51 PVT.LTD Vs MONICAVIDUR SIKKA [02.06.2022 13.05.2022
5/2022 ARORA
OMP MR. DAVID Vs M/S
COMM.)/94[KOTAK SECURITIES%IA];{SH 03.06.2022  |12.05.2022
2022 LTD
INITIN RAVINDRA|
OMP [KHAMKAR Vs M/S
COMM.)/95HINDUSTAN IZ)%I‘(};I)KAR ALI03.06.2022 26.05.2022
2022 AERONAUTICS o
LIMITED
cS COMPUTER
JUNCTION PVT LTD V4AJAY KUMAR
COMM.)/51 FLEXI INFOTECH PV'1§CHOPRA 03.06.2022 30.05.2022
/2022 LTD




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

M/S AWP ASSISTANCH
CS INDIA PRIVATEVIKRANT
COMM.)/52|[LIMITED Vs VOLERNARAYAN 03.06.2022 25.05.2022
0/2022 CAR PRIVATEVASUDEVA
LIMITED
M/S SHARDA MA
CS ENTERPRISES PVT] KUMAR
COMM.)/52|LTD Vs M/S GROVERVIKRAM 06.06.2022 23.05.2022
8/2022 FUELS PRIVATH
LIMITED
CS MCCAIN FOODS INDIA| FuneANK
COMM.)/52[PRIVATE LIMITED VSMAHENDRU 06.06.2022 28.05.2022
6/2022 SUMIT KOHLI
COMM.)/52 LIMITED V. UMAKNARAYAN 06.06.2022 28.05.2022
/2022 S VASUDEVA
/ EDUCATIONAL TRUST
OMP ORIENTAL
INSURANCE CO. LTD|
(21(321’\§M.)/96 Vs M/S SAMARA INDIAAMIT GAUR 07.06.2022 24.05.2022
PVT LTD




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

- AJAY KUMAR JAIN Vs
UNIMONI ~ GLOBAL
COMM.)/53 BUSINESS SERVICESMANOJ GUPTA [07.06.2022 04.06.2022
7/2022 PVT. LTD.
s HOUSING
DEVELOPEMENT MANDIRA
632(1)\/;1;4‘)/ S3[FINANCE CORP LTD V§MITRA 07.06.2022  125.05.2022
MR. ANIL PANDEY
Cg’OMM )/sgPUNJAB  NATIONALSURESH 06,2022 bororo0ms
-J/53[BANK Vs YASH SURI  [KUMAR V1J 7-00. 7-05-
8/2022
cS PNB HOUSING
COMM.)/54[FINANCE LTD Vs MRSHITESH KUMAR|08.06.2022 15.01.2021
/2022 HARMINDER KAUR
cS PNB HOUSING
COMM.)/54[FINANCE LTD Vs MRHITESH KUMAR|08.06.2022 15.01.2021
2/2022 ANIL KUMAR




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS PNB HOUSING
COMM.)/54[FINANCE LTD Vs MRSHITESH KUMAR|08.06.2022 15.01.2021
3/2022 RENU VOHRA
cs PNB HOUSING
COMM.)/54 ig\II?}\ICE LTD \é;}l;g}HITESH KUMAR|08.06.2022 15.01.2021
/2022 MALHOTHRA

YOKOHAMA INDIA
CS PVT LTD Vs SHRI
COMM.)/54MANGALAM MUSKAN GUPTA[08.06.2022 30.05.2022
6/2022 [ENTERPRISES AND

ORS

INTERGLOBE
CS TECHNOLOGY
COMM.)/54|QUOTIENT PVT LTD VSRADHA BANSOD|08.06.2022 06.06.2022
7/2022 ANTILOG VACATIONS

PVT LTD
CS M/S. ELETE BIOTECH]
COMM.)/55[PVT. LTD. Vs NESTIVALI;IIEIE;‘RAJ KUMAR08.06.2022 06.06.2022
0/2022 HOSPITAL




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS
COMM.)/55 %%RA BANK Vs RAJI%@VJIIXED%ANJANOS.%.QO% £20.04.2022
/2022
CS STATE BANK OF INDIA| RUCHI
COMM.)/54[Vs SHIVANGIKHURANA 08.06.2022 17.05.2022
5/2022 AGGARWAL
ATWA CONSUMER
cS PRODUCTS LLP THRU|
COMM.)/54 I\A;}SUMA Sgﬁg&&ijOHlT KUMAR [08.06.2022 30.05.2022
8/2022  LRADING CO. PROP
SANJIV KUMAR GOEL
ATWA CONSUMER
cs PRODUCTS LLP
COMM.)/54 gggggg{ A\l;s U;,}%ROHIT KUMAR [08.06.2022 30.05.2022
0/2022 LUXMI SALES PROP
SANTOSH KUMAR
OMP JUBILANT FOOD|
COMM.)/99[WORKS LIMITED VSCB}E&I;%%EAJ 09.06.2022 30.05.2022
2022 MR ASHWIN SETHI




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS CANARA BANK Vs M/S ANKUR
COMM.)/55|PRAMOD AGARWAL 09.06.2022 03.06.2022
8/2022 ENTERPRISES

M/S WHIRLPOOL OF
CS INDIA LTD. Vs
COMM.)/56|GAZTRON ILA SHEEL 09.06.2022 30.05.2022
2/2022 ENGINEERING PVT]

LTD
cs YADAV  EXHIBITORS
COMM.)/56 PRIVATE LIMITED VSSAYED HASAN| bo.06.2022 01.06.2022

: ORIENTAL MUJTABA e e

(/2022 INSURANCE CO. LTD.

WRAPWELL

PACKAGING PVT LTD|
CS Vs BAHRI AGRO
COMM.)/56[THROUGH ITSMONIS FARIDI 09.06.2022 01.06.2022
6/2022 PROPRIETORMR

INARENDER BIR|

SINGH BAHRI
CS UNION BANK OF
COMM.)/55[INDIA Vs SH. KISHANJPRIYA RANJAN [09.06.2022 21.05.2022
0/2022 SUJI




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS UNION BANK OF
COMM.)/56|INDIA Vs M/S. SINGH|PRIYA RANJAN [09.06.2022 21.05.2022
0/2022 TOUR AND TRAVELS
CS UNION BANK OHR
COMM.)/56|INDIA Vs GURUPRIYA RANJAN (09.06.2022 21.05.2022
/2022 PRASAD

ANTRIKSH BHAWAN|

FLAT OWNERS AND|
cs OCCUPANTS
COMM.)/57 WELFARE SOCIETYDEEPAK 10.06.2022 06.06.2022
/2022 REGD. Vs ROOFTOPVUTTSYA

HOTELS AND

RESTAURANTS  PVT,

LTD.
CS PUMA SE Vs ASHOK
COMM.)/57[KUMARTRADING As(s)ﬁlﬁm PRATAP  06.2022  [07.06.2022
0/2022 KDB DEALS
CS HUDA BEAUTY,|
COMM.)/58[LIMITED Vs S SSBIAII%‘ngN 10.06.2022 09.06.2022
0/2022 ENTERPRISES




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Payment

ofDate of e-
o

Court Fees

CS
ANAND GLASS WORKSSURENDRA
COMM.)/57 Vs SAILKOT SHOP SINGH 10.06.2022 £21.01.2022
8/2022
10 [SH. GURVINDERINEW DELHI
PAL SINGH,
IDISTRICT JUDGE OMP ) CHONAS FOOD|
(COMMERCIAL SERVICES VS. THHESH. TARUN
COURT)-02 501)421\21)22 NDIA ISLAMIOKHANNA 01.06.2022 13.05.2022
4 CULTURE CENTRE
CS-COMM —H T MEDIA VS. AHSH. PUNEET]
517/ 2022 |[WHEELER AND CO.  [BAJAJ 02.06:2022 88 10.05.2022
OMP (DINDUSIND BANK LTD.
COMM  —VS.  ANSHU TOURSIPII\'IGHAMITABHoz.o&zozz 04.04.2022
01/2022 [AND TRAVELS
OMP ()
INDUSIND BANK LTD.SH. AMITABH|
COMM S, RAJEEV ARORA  SINGH 02.06.2022 09.05.2022
00 / 2022
ECOM EXPRESS LTD.
CS(—)C/Ozl\c/)IgIQ “Ivs. DATAWIND?,II{RM ANIA SHISH\ 6 062022 14.05.2022
p3 INNOVATIONS P. LTD
SUKHBIR SINGH]
CS-COMM —RANDHAWA VS. |SH. PAWAN KR|
531/ 2022 [MANJIT SINGHMITTAL T
RANDHAWA




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS-COMM
535 / 2022

"[VESSELS

SATWANT TANKS AND
VS. JKR|
TECHNO ENGINEERS

SH.
GUPTA

HARSH

06.06.2022

30.05.2022

CS-COMM
534 / 2022

SIDDHARTH SHARMA
VS. VIMAL KUMAR|
MANCHANDA

SH. ABHISHEK|
GOYAL

06.06.2022

£26.05.2022

CS-COMM
532 / 2022

MARTBAAN VS.

“[PARIS FOODS AND|

CHEMICAL

MS.
WASON

STUTI

06.06.2022

18.05.2022

CS-COMM -
533 / 2022

JAGJIVAN  ASHRAM|
TRUST VS.
MODEL IMPEX PVT,
LTD.

NEWMS.

ABHA
SHARMA

06.06.2022

28.05.2022

CS-COMM
539 / 2022

POOJA SINGHAL VS.

"JAL NAFEES PROTIEN

P. LTD.

SH. DALIP KR|
AGARWAL

07.06.2022

22.04.2022

CS-COMM -
540 / 2022

PAHARPUR COOLING|
TOWERS VS.
AMBIENCE AIRTECH]
PVT. LTD.

SH.
SATKA

ATANU|

07.06.2022

30.03.2022

OMP D
COMM —
03 / 2022

IRAILTRANZ
CONSULTANCY P. LTD.
VS. GOPAL ANSAL

SH. SUSHANT|
IKR. SARKAR

07.06.2022

03.06.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS-COMM
557 / 2022

—{PNB
KISHORE

VS. ARJUN

SH. DINESH
SHARMA

08.06.2022

03.06.2022

CS-COMM
552 / 2022

_JATWA CONSUMER
PRODUCTS LLP VS. G
R D ELECTRONICS

SH.
KUMAR

ROHIT]

08.06.2022

30.05.2022

CS-COMM
554 / 2022

_JAIWA CONSUMER
PRODUCTS LLP VS. §
S ENTERPRISES

SH.
KUMAR

ROHIT]

08.06.2022

19.05.2022

CS-COMM
553 / 2022

“[SBI VS. SNEH LATA

MS. RUCH]
KHURANA

08.06.2022

17.05.2022

CS-COMM
556 / 2022

_pnB HOUSING
FINANCE ~ VS. RUBY,
KHANNA

MR.
KUMAR

HITESH

08.06.2022

15.01.2021

CS-COMM
555 / 2022

_pnB HOUSING
FINANCE ~ VS. MS,
MEENAKSHI SHARMA

MR. HITESH

KUMAR

08.06.2022

15.01.2021

CS-COMM
574 [ 2022

_[SHREY JAIN VS,
BISTRO HOSPITALITY]
PVT. LTD.

MR. AKSHAY|

KUMAR

09.06.2022

30.05.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

IPNB VS.
CS-COMM iy AaNOMICS palts AJAY09.06.2022 28.05.2022
576 / 2022 VENTURES SHARMA
KALPANA
CS'C/?ZQ/QI “IKHANDELWAL V. %EL'I‘K*GMOHAN 00.06.2022  |06.06.2022
°75 NIKI INFOTECH
SHEKHAR SINGH VS.
OMP'COMMKOTAK MAHINDRAMR‘ RAHUL09.06.2022 27.05.2022
— 100 / 2022 BANK LTD KUMAR
UNION BANK OK
CS-COMM —pinra vs. KANHATYAMS: PRIYA09.06.2022 01.05.2022
523 / 2022 GARGMENTS RANJAN
UNION BANK OK
CSZ-C/(ZIZ)/IZI)\g "INDIA  VS. YASHI\R/I:NJAN PRIYA09.06.2022 01.05.2022
P77 PRINTERS
11 [SH. SANJIV JAINJNEW DELHI
IDISTRICT JUDGH
(COMMERCIAL CS PUNJAB NATIONAL MAHEE
COURT)-03 COMM)/50 BANK Vs M/S ARISEARORA(P) 01-06-2022 18-05-2022
6/2022 COLLECTION ’
OMP MUNICIPAL
CORPORATION OF . .
(21(3;\/12M)/90 DELHI Vs S AHILKunal Mimani(P),j01-06-2022 26-05-2022
CHOPRA
M/S UNITED)
OMP DRILLING TOOLSRAJESH
COMM)/91/[LIMITED Vs M/S OILBANATI(P) 02-06-2022  [26-05-2022
2022 AND NATURAL GAS ’
CORPORATIION LTD




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

ENTERPRISES PVT
CS LTD Vs VIPINHimanshu
COMM)/511ANANDSOLE Dhawan(P) 02-06-2022  [24-12-2021
2022 PROPRIETOR OF M/§~ awamitl,
INEW TECH|
DT TDOTDONTO
CS PUNJAB NATIONAL MAHEE
COMM)/51 [BANK Vs M/S MEKALARORA(P) 02-06-2022  [18-05-2022
0/2022 INDUSTRIES ’
CS ALL WAYS LOGISTICS AKSHAY
COMM)/52 [INDIA PVT LTD VSKUM AR(P) 03-06-2022  [23-05-2022
/2022 SATISH KUMAR ’
cS COMPUTER
JUNCTION PVT LTD V4AJAY KUMAR
2(;(2)(1)\’;1;4)/ 52 |CAMILA CONSULTANTICHOPRA(P), ~ [°3700-2022  [27-05-2022
INDIA PVT LTD
cs HT MEDIA LIMITED Vg
ASSOCIATED ABHINAY
(;,(2)(1)\21;4)/ 52 A\DVERTISING GUPTA(P), 04-06-2022  |20-05-2022
M PRIVATE LIMITED
S CANARA BANK Vs MRSNAIYER
COMM)/56 SUDHA SINGH MATEEN(P), 09-06-2022  [31-05-2022
3/2022
CS UNION BANK OFPRIY A
COMM)/56 |INDIA Vs SH SANDEEPRANJAN(P) 09-06-2022  [21-05-2022
/2022 KUMAR SAINI ’
CS UNION BANK OFPRIY A
COMM)/57 [INDIA Vs M/S NIRMALRANJAN(P) 00-06-2022  [21-05-2022
0/2022 AND COMPANY >
CS UNION BANK OFPRIY A
COMM)/571INDIA Vs SH NIRMALRANJAN(P) 09-06-2022  [21-05-2022
2022 SINGH ’
oMM /6 PUMA SE Vs ASHOKShashi  Pratapl ) o o0 |y os o000
72022 5% [KUMAR Ojha(P), 9 31-05




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

CS .
PUMA SE Vs ASHOKShashi Pratap
COMM)/56 KUMAR Ojha(P), 09-06-2022  [31-05-2022
7/2022
M/S JAIPRAKASH]
CS ASSOCIATES LIMITEDRAJIV
COMM)/56 [Vs M/S ORIONBAKSHI(P) 09-06-2022  [24-05-2022
8/2022 AUTOMOBILES  PVT] ’
LTD
OMP RAM KISHANRAJIV
COMM)/98 AGGARWAL Vs RAMTHUKRAL(P) 09-06-2022  [05-06-2022
2022 CHANDER AGGARWAL ’
OMP SOMA  ENTERPRISE
COMM)/10 [IMITED Vs ENVIROVIJAY - KUMAR| 1« o000 |os 06-2022
GEOSYNTHETICS PVT[KAUNDAL(P), 3
/2022
LTD
CoMM) /sg[FUMA SE Vs ASHOKShashi  Pratap, o e 0000 |boo-06-2022
5% IKUMAR Ojha(P),
/2022
UNION BANK OF
CS INDIA Vs M/S
COMM)/58 [FRIENDBRIDGE SR‘IN‘I”G“;‘{I\(IprMAR1o-o6-2022 b7-04-2022
/2022 TECHNOLOGY PVT] ’
LTD
12 SH. PREM KUMARSOUTH
BHARTWAL
IDISTRICT JUDGH
(COMMERCIAL
COURT)-01
13 [SH. VINAY KUMAR[SOUTH CS SIEMENS INDUSTRYAARSHIA BEHL
[KHANNA, dISTRICT] COMM.)36 [SOFTWARE INC. AND|
JUDGE(COMMERCI 6/22 ANR. VS MR. SACHIN|
AL COURT)-03 INARAYAN BUDHALE
AND ORS. 06.06.2022 31.05.2022
CS SIEMENS INDUSTRYJAARSHIA BEHL
COMM.)367SOFTWARE INC. AND|
22 ANR. VS AKASH DEEP|
(AGARWAL AND ORS. 06.06.2022 £24.05.2022




District

Case No.

CS
COMM.)381
22

Petitioner Name VS
Respondent Name

PVT. LTD. VS ASHOK|
KUMAR (JOHN DOE
AND ANR.

Advocate

KUMAR
SAHU

Date

ofDate of

Registration Payment

Court Fees

(S
O

09.06.2022 08.06.2022
14 SH. UMED SINGH,SOUTH-EAST
IDISTRICT JUDGH
(COMMERCIAL)-01
R Cusiay
9y
CS WAKEFIELD INDIA|
JUDGE SH. SANDEEP
COMM)/55 [PVT LTD Vs NELLORE
(COMMERCIAL A A PHOGAT
COURT)-02 5/2022 INTERNATIONAL
AIRPORT PVT LTD
01-06-2022 20.05.2022
HARSH
CS INTERNATIONAL V§
coMM)/55 [cozy ToUCH PoLypr. . ANKUR
7/2022 FOAMS INDIA|
PRIVATE LIMITED
02-06-2022  [24.05.2022
M/S MODI INFOSOL
CS PVT LTD Vs M/S
COMM),/56 |ARCHITECT VISTASPE}II{J'PT A ANKIT]
/2022 AND ASSOCIATE AND
ORS 02-06-2022 10.05.2022
CS INDIAN OVERSEAS
COMM)/55 [BANK Vs MAYANKISH. R.K.SINHA
0/2022 ENTERPRISES
02-06-2022  [13.04.2022
M/S INDIAN|
CS COMPRESSORS LTD VsSH.
COMM)/55 [HINDUSTAN RAJMANGAL
8/2022 PETROLEUM KUMAR
COPROPORATION LTD
02-06-2022 0.05.2022
s UNION OF INDIA V§{
COMM)/ 6MS DIP AND DEESH. RUPAK
5% |CONSULTANTS ~ PVT|SRIVASTAVA
2/2022 LTD
02-06-2022  [02.05.2022
SHRUTI RAM|
CS KOCHHAR Vs INDIA
COMM)/56 [TOURISM s ARTH
0/2022 DEVELOPMENT
CORPORATION LTD
02-06-2022  [29.03.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

COMPANY THROUGH]
CS PROP DAMAN PREET]
COMM)/56 [SINGH CHAWLA Vs Msp 1 - SANIOG
8/2022 JATIN ENTERPRISES
THROUGH PROP
DOATT A IACON 03-06-2022 23.05.2022
g M/S SIGNATURE
COMM)/56 LINKERS PVT LTD VSSHRIBALLABH
72022 59 M/S REAL DREAM[SHARAN
g VACATIONS
03-06-2022 21.05.2022
COMPANY THROUGH,
cs PROP DAMANPREET]
COMM)/56 SINGH CHAWLA VsSH. SANJOG|
12022 5% /s ANSHIKASINGH
% FASHION THROUGH
PROPRIETOR  ARUN]| 03-06-2022 23.05.2022
CS UNION BANK OK
COMM)/574INDIA Vs MR HART OMP'> - SUBOD
2022 SETHI
04-06-2022 13.05.2022
CS UNION BANK OH
COMM)/57 [INDIA Vs M/S SISODIA%M AR SIS;}JggD
2/2022 ENTERPRISES
04-06-2022 13.05.2022
CS ROHAN ENTERPRISH
COMM)/57 Vs~ M/S VALEDA%KLW ARRAKESH
0/2022 HERBAL PVT LTD
04-06-2022  [24.05.2022
cs INTER FOTO INDIA|
COMM)/58 PRIVATE LIMITED VsSH. SAMEER|
b /2022 ¥4 GENIUS MINDSJAIN
PRIVATE LIMITED
06-06-2022  [26.11.2021
cS OM CONSTRUCTION|
COMPANY Vs M/S CHISH. JATIN]
1‘/3203;[2“/ 58 VEDRAM SHARDA
CHARITABLE TRUST
06-06-2022  |02.06.2022
DE KEPLER
CS CONSULTANTS OPQ
COMM)/59 [PRIVATE LIMITED VSISJIAI}.(MI JHZIJAY
2/2022 FURNACE FABRICA
INDIA LTD
07-06-2022 01.06.2022
YOKOHAMA INDIA|
CS PVT LTD Vs SETHIM&M
COMM)/59 [ENTERPRISES PARTNERS
5/2022 THROUGH PREETPAL
SINGH
07-06-2022 27.05.2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

s STATE BANK OF INDIA|
COMM)/50 |'S, MOHD ~ SAQUIBSH. VARUN
59 [KHAN@MOHDSAQIB [CHANDOK
B/2022 Rpan
07-06-2022 01.06.2022
- STATE BANK OF INDIA|
COMM)/50 [V VIKAS GUPTA SOLEfSH. VARUN
72022 59 IPROPRIETOR OF M/SCHANDOK
M LAXMI TELECOM
07-06-2022 03.06.2022
cs M/S AEROCRUZ

SH. ABHINAV|

COMM)/59 [LOGISTICS PVT LTD Vs GARG

/2022 M/S SURAJ STONE

07-06-2022  [14.05.2022

M/S MAXPOSURE

CgOMM) /60 MEDIA GROUP P LTDISH.  NARESH|
5 /2022 Vs M/S MULTI MEDIAGUPTA

INFORMATICS P LTD
08-06-2022  [20.04.2022

M/S ONEXTEL MEDIA
CS PVT LD Vs M/S
COMM)/60 [SPRINTPARK

3/2022 TECHNOLOGY  AND

SH.AMRESH
KUMAR SINGH

PMARKETING PVT LTD 08-06-2022 1.05.2022
ASSOCIATED
CS ALCOHOL AND

SH.ALOK

COMM)/60 [BREWERIES LTD Vs GTRIP ATHI

1/2022 P S GARMENTS PVT]

LTD 08-06-2022 06.04.2022
NEW MODERN|
CS TECHNOMECH PVT]

SH.ALOK

COMM)/60 [LTD Vs SABARI TRIPATHI

/2022 KRISHNA

ENTERPRISES
08-06-2022  |06.04.2022
CS STATE BANK OF INDIA|
COMM)/61 [Vs SHAMSHADISH. GAURAV

/2022 HUSSAIN
09-06-2022 IN/A

CS
STATE BANK OF INDIA|
COMM)/61 Vs ROHIT CHADHA SH. GAURAV
5/2022
09-06-2022  [N/A
CS GODFREY PHILLIPS

SH.ASHWATHH

COMM)/61 [INDIA LTD Vs ASHOKLEGAL

6/2022 KUMAR

08-06-2022 07.06.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate

of e-

Registration Payment o

Court Fees

cs GODFREY PHILLIP
COMM)/61 INDIA LIMITED VSSH.ASHWATHH
GOLD STEP TOBACCOLEGAL
7/2022 PVT LTD
08-06-2022  |07.06.2022
MAHER SINGH V{
CS PTYUSH SMART|
COMM)/62 [TRADERS AN DSEIV AST, AVﬁMIT
/2022 DEVELOPERS PVT LTD|
AND ORS
10-06-2022 30.05.2022
16 [SH. SANJAY[EAST CS COMM| INISHANT 01-06-2022 26-05-2022
SHARMA-I INO. KUMAR
183/2022 | AND AISRIVASTAVA
ENGINEERING
SOLUTIONS VS,
SUPERFIL
ENGINEERING PVT|
LTD.
CS COMM| INILENDU 01-06-2022 28-05-2022
INO. VATSYSYAN
181/2022
RAHUL SINGH VS|
APEX DREAM HOMES
PVT. LTD.
CS COMM| ANIL KUMAR|09-06-2022 07-06-2022
INO. SAHU
194/2022
RSPL. HEALTH PVT,
LTD. VS. TRUEFACH
UDYOG PVT. LTD.
17 [MS. BARKHA|North-East
GUPTA DISTRICT]
JUDGE: CANARA BANK V§
(CCO%I\SEI)E RCIAL CS(COMM)- EII\II?FI;{PRISES SIDHIANSHU 02.06.2022
#8/2022  HROUGH ITS PROP SIOL%%T FEES
M TYAGI
SUMAN ¢ OFFLINE ON
0.05.2022
CANARA BANK VS
CS(COMM)- ALLIED FOIL ANDANKUR
TISSUE INDUSTRY| 02.06.2022
19/2022  rpRoUuGH 1S PROPPCCGARWAL COURT  FEES
NITIN AND 1 OTHERS FILED
OFFLINE ON

30.05.2022




District

Petitioner Name VS
Respondent Name

CANARA BANK VS

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

Ccs(CoMM)- [rLHED FOI\NKUR
50/2022 INDUSTRIES AGGARWAL 02.06.2022 COURT  FEES
THROUGH ITS PROP FILED
SACHIN KUMAR FFLINE  ON
0.05.2022
RAJ KUMAR
CS(COMM)- [SARASWAT VS SMT]
51/2022 FALAK NAAZ ANDRAJIVBAKSHI 04.06.2022 COURT  FEES
OTHERS FILED
OFFLINE ON
0.05.2022
PUNJAB AND SIND
CS(COMM)- MANOJ KUMAR|
ko /2022 ?ﬁK VS SH ASHOKARORA 04.06.2022
COURT FEES
FILED ON|
27.05.2022
I\A/IRACI;I& KUMAR04.06.2022
PUNJAB AND SIND| COURT FEES
CS(COMM)- [BANK VS SH KAL]J FILED ON|
3/2022 KANT JHA 27.05.2022
COURT  FEES
SARASWAT FILED
CS(COMM)- [GARMENTS PVT LTD OFFLINE ON
4/2022 VS. SMT. FALAK NAAZ |RAJIV BAKSHI 04.06.2022 0.05.2022
OAKTEL HOTELS PVT]
LTD THROUGH ITS§
DIRECTOR VS|
LEGACY HOTELS AND|
INFRA PROJECT PVT] COURT FEES
CS(COMM)- |LTD THROUGH|SUNIL KUMAR FILED ON|
5/2022 IDIRECTOR JASWAL 07.06.2022 19.05.2022
cs(comm)- [on et KUMAR  VraRUNDEEP
07.06.2022
56/2022 DWIVEDI BHARTI
COURT FEES
FILED ON|

06.06.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate

of e-

Registration Payment o

Court Fees

PUNJAB  NATIONAL COURT FEES
BANK  VS. PAYAL FILED
CS(COMM)- [REFRIGERATION ANDISUNAV OFFLINE ON
7/2022 ELECTRIC WORKS RASTOGI 09.06.2022 04.06.2022
COURT  FEES
PUNJAB  NATIONAL FILED
CS(COMM)- [BANK  VS. ARUNSUNAV OFFLINE ON
8/2022 VASTRALOK RASTOGI 09.06.2022 02.06.2022
PUNJAB  NATIONAL
CS(COMM)- 5\ NK VS M/S VISHAL
59/2022  |p 4G FABRICATORS COURT  FEES
FILED
SUNAV OFFLINE ON
RASTOGI 09.06.2022 04.06.2022
PUNJAB  NATIONAL
gg;g&l\gM)— BANK VS ANUSHKA OURT  FEES
E . RK
NGG. WORKS FILED
SUNAV OFFLINE ON
RASTOGI 09.06.2022 02.06.2022
CS(COMM)- o v CrksHy
ENTERPRISES COURT  FEES
FILED
SUNAV OFFLINE ON
RASTOGI 09.06.2022 02.06.2022
PUNJAB  NATIONAL
gsfgt?zl\gm_ BANK e N COURT FEES|
ENTERPRISES
FILED
SUNAV OFFLINE ON
RASTOGI 09.06.2022 02.06.2022
18 [MS. NIVEDITA ANILJSHAHDARA
SHARMA
TARUN KUMAR JAIN
CS Vs EAST MUNICIPAL
COMM)/36 [CORPORATION OHHEMANT
0/2022 DELHI IGUPTA(P), 01-06-2022 10-05-2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

TARUN KUMAR JAIN

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

0/2022 DELHI GUPTA(P), 01-06-2022 10-05-2022
TARUN KUMAR JAIN|

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

/2022 IDELHI GUPTA(P), 01-06-2022 10-05-2022
TARUN KUMAR JAIN

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

/2022 DELHI GUPTA(P), 01-06-2022 19-05-2022
TARUN KUMAR JAIN|
VS EDMC Vs EAST]

CS IMUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

b/2022 IDELHI GUPTA(P), 1-06-2022 10-05-2022
HIMANSHU JAIN V{

CS EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

0/2022 DELHI IGUPTA(P), 01-06-2022 10-05-2022

CS

COMM)/38 [UNDER ARMOUR INCAASTHA

8/2022 Vs ASHOK KUMAR SHARMA(P), 06-06-2022 18-05-2022

CS

COMM)/38 [M/S PREM TEXTILE V§RISHABH

7/2022 M/S SONU HOSIERY sIINGHAL(P), 06-06-2022  [20-05-2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS
COMM)/38 IMANOJ KUMAR
/2022 JYOTI Vs SEEMA DEVI [BHANDARI(P), [06-06-2022 27-05-2022
CS
COMM)/38 PYOTI Vs SUSHIJMANOJ KUMAR|
6/2022 KUMAR BHANDARI(P), [06-06-2022 20-05-2022
CS
COMM)/38 [DKH RETAILLIMITEDIAASTHA
4/2022 Vs ASHOK KUMAR SHARMA(P), 06-06-2022  |01-06-2022
CS
COMM)/39 P S POLYMERS V¢
8/2022 SUNMAIG CABLES INikita Jain(P), 9-06-2022 4-06-2022
MAPS CREATION|
€S PRIVATE LIMITED V¥
COMM)/39 [SANTOSH DAS
6/2022 IDEVANG VAISHNAV [SAMRIDHI(P), 09-06-2022  |01-06-2022
ENGINEERING
SOLUTIONS
THROUGH
PROPRIETOR
INARENDRA KUMAR V§
CS ASHWINI
COMM)/39 PHARMACEUTICAL ASHOK KUMAR
7/2022 COM. INIGAM(P), 09-06-2022 01-06-2022
19 IMS. SUKHVINDERSHAHDARA
[KAUR
CS BANK OF BARODA V¥
COMM)/38 MOHD YAQUB PROPUMESH
/2022 IM/S SK CONTRACTOR PJOSHI(P), 1-06-2022 27.05.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

BANK OF BARODA V¥{

CS IQBAL KHAN PROP|

COMM)/38 [M/S INSHAJUMESH

2/2022 GARMENTS JOSHI(P), 01-06-2022 27.05.2022
TARUN KUMAR JAIN

CS Vs EAST MUNICIPAL

COMM)/38 [CORPORATION OHHEMANT

0/2022 DELHI GUPTA(P), 01-06-2022 10.05.2022
TARUN KUMAR JAIN|

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

6/2022 DELHI IGUPTA(P), 01-06-2022 19.05.2022
TARUN KUMAR JAIN

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

7/2022 DELHI IGUPTA(P), 01-06-2022 10.05.2022
TARUN KUMAR JAIN

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

0/2022 DELHI GUPTA(P), 01-06-2022 10.05.2022
TARUN KUMAR JAIN|

CS Vs EAST MUNICIPAL

COMM)/37 [CORPORATION OHHEMANT

8/2022 IDELHI GUPTA(P), 01-06-2022 10.05.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

TARUN KUMAR JAIN
CS Vs EAST MUNICIPAL
COMM)/37 [CORPORATION OHHEMANT
/2022 DELHI GUPTA(P), 01-06-2022 19.05.2022
CS M/S PREM|
COMM)/39 [COLLECTION Vs M/SRISHABH
/2022 ISHAN GARMENTS SINGHAL(P), 06-06-2022  [|31.05.2022
IDHANDA
CS MACCHINERY
COMM)/39 [COMPANY Vs AMBEY]|
2/2022 PACKAGING Parth Chadha(P), [06-06-2022  [27.05.2022
CS
COMM)/39 [ADIDAS AG Vs ASHOKIAASTHA
/2022 UMAR SHARMA(P), 06-06-2022  |01.06.2022
CS
COMM)/38 PYOTI Vs SHRIMANOJ KUMAR|
0/2022 KRISHAN BHANDARI(P), [06-06-2022 £8.05.2022
CS
COMM)/39 JYOTI Vs LEPORTSMANOJ KUMAR
/2022 IKANTO PVT LTD BHANDARI(P), [06-06-2022 28.05.2022




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS
COMM)/39 [PRAKASH BROTHERSMANISH
0/2022 Vs SANJEEV KALRA  [SINGHAL(P), 06-06-2022 28.05.2022

CS RATNA TEXTILE LLP

COMM)/39 [Vs ENGLISHJANAND

/2022 PREMIUM IPRAKASH(P), 08-06-2022 05.06.2022
YINGTONG
ELECTRONIC

TECHNOLOGY INDIA
PRIVATE LIMITED V5

CS WASIM AHMED SIDDHARTH
COMM)/39 [PROPRIETOR OFSHANKAR
0/2022 SHAAN SS FITTING DEV(P), 10-06-2022 02.06.2022
20 [VACANT COURT OFNorth-West
SH. VINOD KUMAR||
IDISTRICT JUDGH
(COMMERCIAL) PUMA SE VS. ASHOK
K61/22 KUMAR INAVLIN SWAIN [01.06.22 0.05.22

VANTIBOLI VS. ASHOK]
162/22 KUMAR INAVLIN SWAIN [01.06.22 30.05.22

THE SUPREME IND,
LTD. VS. JAIN|

PLASTICS

1463/22 INDUSTRIES INAVLIN SWAIN [01.06.22 30.05.22
EVERSHINE
ENTERPRISES VSIMOHIT

Ky65/22 AVON LOGISTICS BHANDARI 01.06.22 31.05.22
BUDDIES
ENTERPRISES VS,
KUMAR CHIRAG

166/22 IDISTRIBUTORS SINGHAL 01.06.22 13.04.22

BANK OF INDIA VS|
SANJAY KUMAR
168/22 PANDEY AMIT GUPTA 02.06.22 24.03.22

[LIMRE GRAPHICS P|
LTD. VS. SUBODH
h76/22 KUMAR PUNEET JAIN  [02.06.22 26.05.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

BANK OF BARODA VSJSUBODH
h75/22 SAVITA GOEL IKUMAR SINHA [02.06.22 18.05.22

U. M. ENTERPRISES

VS. SALESPARVEEN

180/22 CORPORATION IBANSAL 03.06.22 10.05.22
IKRISHAN INDUSTRIES
VS. DESIRE OVERSEASPARAS

K79/22 P. LTD. AGGARWAL 03.06.22 01.04.22

MR. ANANT KUMAR)
JAIN VS. LE BEAUTY[SONAM

183/22 CARE P. LTD. SHARMA 04.06.22 19.05.22
MS. EVERSHINE
ENTERPRISES VS. M/SIMOHIT

1482/22 S.S. COMPANY BHANDARI 04.06.22 31.05.22

M/S S.S. LEHENGA &
SAREES VS. SWASTIKJOGENDER
186/22 TRADERS SINGH 04.06.22 01.06.22

SAREGAMA INDIA
LTD. VS. MUSIC MUNI
u87/22 ILABS PVT. LTD. ANKUR SANGAL[04.06.22 1.03.22

SHRI RAM  BABU
GOYAL VS. SUNRISE
PACKAGING INDIA &
194/22 ORS. ANKIT GUPTA |04.06.22 02.06.22

BIPLESH
KUMAR
1492/22 SBI VS. AJEET SINGH [MUKHERJEE ]04.06.22 27.04.22

BIPLESH
KUMAR
1491/22 SBI VS. VINOD KUMARMUKHERJEE 04.06.22 27.04.22

MANISH MITTAL VSJPARVESH
490/22 ANJALI AGGARWAL [BANSAL 04.06.22 30.05.22

INDOGULF CROP
SCIENCES VS. GROW
SAFE CHEMICAL P|
1489/22 ILTD. G. S. GANGWAR [04.06.22 11.05.22

02/22 IPNB VS. SUMIT KALRAINEHA GARG 07.06.22 25.05.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

PNB VS. VARUN|
01/22 GAMBHIR INITIN GARG 07.06.22 25.05.22

PNB VS. SAKSHAM|
499/22 ARORA INEHA GARG 07.06.22 25.05.22

PNB VS. RUPESH|
1408/22 KUMAR SINGH INITIN GARG 07.06.22 25.05.22

MEENAKSHI  GUPTA
VS.  M/S  SAHARA
INDIA HOME
1497/22 APPLIANCES S. IQBAL 07.06.22 14.01.22

IMRS. RITIKA NAYYAR|
VS. M/S TRIAD
MARKETING
496/22 SERVICES IKAMAL BANSAL [07.06.22 06.06.22

M/S R. P. SINGHAL
BUILDERS P. LTD. VS|
195/22 IMR. ISHWAR LAL A. K. TRIVEDI  [07.06.22 05.04.22

WORLDROW
VACATION P. LTD. VS,
SHRI RAM AUTOMALLYJITENDER

10/22 INDIA LTD. IMEHTA 08.06.22 06.10.20
PAWAN KUMAR
GUPTA VS. N. K]

08/22 SHARMA IKAPIL JAIN 08.06.22 06.06.22

INARESH GUPTA VS|
07/22 INARESH KUMAR IKAPIL JAIN 08.06.22 06.06.22

M/S AAROH]I
[ENTERPRISES VS. MR|
RACHIT BHAGAT &
06/22 ANR. ANKUR GARG  [08.06.22 1.05.22

PUMA SE VS. ASHOK]
505/22 KUMAR INAVLIN SWAIN [08.06.22 06.06.22

SBI VS. MR. NIWAS
04/22 SINGH R. K. SINHA 08.06.22 29.04.22

TRAVEL OTTER INDIA|
P. LTD. VS. M/S BEST]
DEALS HOLIDAYS ISHANT
13/22 DESTINATION AND 00.06.22 07.06.22




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

[TEXZIUM
INTERNATIONAL P
LTD. VS. SRC NATURA|
PRODUCTS LTD. &CHOPRA &
12/22 ORS. CHOPRA 00.06.22 08.06.22
PANASONIC LIFH
SOLUTIONS VS. SHRI
HARI ELECTRIQ
14/22 IPALACE K. G. BANSAL  [10.06.22 00.06.22
DIL KUMARI VS. HDFQ)
ERGO GENERAL
15/22 INSURANCE TOSHI SHARMA 10.06.22 13.05.22
NAPIN IMPEX LTD. VS,
16/22 VAIBHAV PLASTICS |RAHIL MANGLA}10.06.22 07.06.22
CALCO POLY TECHNIK]
P. LTD. VS. M/S KvslgAJESH KUMAR
517/22 COMPONENTS & ORS. [SINGLA 10.06.22 07.06.22
51 [SH. VIRENDER|North
BHATT, DISTRICT
JUDGE
(COMMERCIAL
COURT)
>2 [SH. PANKAJISOUTH-WEST
GUPTA, DISTRICT]
b CS COMMJSHR LIFE STYLE VSPANKAJ
s b74/2022  [R.S. APPARELS PAREEK 01.06.2022  25.05.2022
PUNJAB  NATIONAL
(2:s ; 2%(2)12\/IM'BANK VS M/S SHABDSBII*{%‘IA‘QI’ 01.06.2022  |6.05.2022
75 ENTERPRISES
M/S SYMBIO
SS() /2%21;4M'SCIENTIFIC VS M/SAMIT CHAWIA [01.06.2022  [06.05.2022
7 XCELRIS LABS LTD.
NIPPON EXPRESS P
CS COMMJLTD. VS VICTRON ICSSHIVAM
b77/2022  [COMMUNICATIONS PJSHARMA ESUOA0EE | DPJOE) A0
LTD.




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM/SUSHIL KUMAR VS|SURENDRA

>78/2022  [B.K. CHAUHAN KUMAR PROGZ0EE | ZOORI0EE
PUNJAB NATIONAL

& COMM‘BANKVS M/S M/S PMTUSHAR 02.06.2022 £3.05.2022

079/2022 KUKREJA
INTERIORS
PUNJAB  NATIONAL

CS COMM.[BANK VS M/STUSHAR

b80/2022 [RICHMOND  OFFICHKUKREJA pROOATER | 205 A0
SOLUTION
M/S VORTEX
[FACILITES

231 /2%22/IM‘MANAGEMENT VS%%%IEII){Y AY 02.06.2022 24.05.2022
M/S VARINDERA
CONSTRUCTION
HOUSING

CS COMM/DEVELOPMENT

b82/2022  [FINANCE VS AsHISHPRADEEPJHA 02.06.2022 £5.05.2022
BHATNAGAR
HOUSING

CS COMM/DEVELOPMENT

b83/2022 [FINANCE VS SUNILPRAI)EEPJHA 02.06.2022 £5.05.2022
KUMAR
HOUSING

CS COMM/DEVELOPMENT

b84/2022 [FINANCE VS MITAPRADEEPJHA 02.06.2022 25.05.2022
SINGH
BANK OF BARODA VS

gg /2C021ZIM'M/S FAIR DEAL(SlgAUDHARY 02.06.2022 27.05.2022

5 SOLUTION




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM/BANK OF BARODA VSS.K.
b86/2022  |GAURAV GARMENTS |[CHAUDHARY [0200:2022  [27.05.2022
CS COMM.[BANK OF BARODA VSS.K. 2.06.2022 b 07,2022
287/2022 |RAJINDER SINGH CHAUDHARY U 7-05.
CS COMM/DEEPANSHU CHOPRA
b88/2022  |VS BHARAT TALWAR PAWAN GUPTA [02.06.2022 04.05.2022
CS COMM.[CANARA BANK VS M/S
b89/2022  [GURUJI CHEMIST AMIT GUPTA  [02.06.2022 09.05.2022
SSO/QCOOQ?ME%IE%RI?H?PAEK U M/SAMIT GUPTA 02.06.2022 £24.03.2022
MANOJ KUMAR V§
SSI/Q?)Z)E/IM‘M/S SWAGIS\I:;(];EE 02.06.2022 26.05.2022
9 PRODUCTION P. LTD.
M/S  GRK  INFO
o / COMMKERVICES VS M/SSATISH TOMAR [02.06.2022  [23.05.2022
2 LOOP SOLAR
CS COMMJ[CANARA BANK VS
b03/2022  [PAYAL KUMAR SK JHA 02.06.2022 13.05.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM [CANARA BANK VS M/S
b04/2022 [BHAGWATI TRADERS SK JHA 02.06.2022 13.05.2022
PUNJAB AND SIND
SS y 2%21;/IM’BANK VS AAMNAGAURAV 04.06.2022  |07.04.2022
95 PRAVEEN
CS COMMJBANK OF BARODA V§
b06/2022  [WASIM KHAN SUDHA SHUKLA[04.06.2022 £25.02.2022
CS COMM THE NAINITAL BANK
b97/2022 TLTD. VS M/S ANKURALOK MOHAN [04.06.2022 13.05.2022
97 TEXTILES
CS COMMJTHE NAINITAL BANK
b08/2022 VS SUNITA SHARMA ALOK MOHAN [04.06.2022 13.05.2022
M/S MEDIA 24X7 VS
CS COMM, LEX
INAYATI HEALTHCARH 04.06.2022 30.05.2022
299/2022 AND RESEARCH AVAPARTNERS
M/S MEDIA 24X7 VS
CS COMM, LEX
M/S PUSHPANJALI 04.06.2022 30.05.2022
300/2022 REALMS AVAPARTNERS
CS COMM SHIR DURGA COLOUR
TSALES CORPORATIONSSUNIL DUTT 04.06.2022 28.05.2022
301/2022 V'S RAJU




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

SHIR DURGA COLOUR
CS COMMJSALES CORPORATION
02/2022 VS M/S WITSSUNIL DUTT 04.06.2022 28.05.2022
CONSTRUCTION
SHIR DURGA COLOUR
CS COMMIJSALES CORPORATION|
h03/2022 VS M/S SAIFYSUNIL DUTT 04.06.2022 28.05.2022
INTERIORS
CS COMMJBRIJ MOHAN GUPTA
204/2022  |VS HARVEET SINGH HIMANSHU JHA|04.06.2022 18.05.2022
CS COMM.CANARA BANK VS M/SVANDANA
305/2022 |[KCS FOODS BHATIA 04.06.2022 27.04.2022
REACH
C36/2(:0021;/11\/['INTERNATIONAL VSI\\I/IIZII]—SIE?XN 06.06.2022 30.05.2022
5 DESFAB INGRATEC
UMESH KUMAR
CS /2%21;/IM‘AGGARWAL VS GREEN%AAA[I;ISI;I?K 06.06.2022 13.05.2022
307 BAY INFRASTURTURE
SAROJ KUMAR
028 /QCOOQI\Z/IM'PRADHAN VSKUMAR DEEP  06.06.2022  }09.05.2022
g UGRESEN BHAL
CS COMMJURMIL GUPTS VS M/S
310/2022  [IJF INDIA NIDHI LTD. INARESH GUPTA[07.06.2022 02.06.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date ofDate of e-
Registration Payment o
Court Fees

Total

CS COMMJYOGESH MEHTA VSR.B.
311/2022  [DEVBRAT SHARMA  [CHAUDHARY [°7-00-2022  [25.05.2022
M/S RS. POWER
CS COMMJPROJECT VS M/SRAMIT b 060022 b2.06.2022
313/2022  [DELHI ENGINEERING|SEHRAWAT 7-00- -00.
CONSTRUCTION
M/S  AHMEDABAD
CS COMMJROADLINES VS NEWMANJUL
314/2022  [INDIA  ASSURANCEHAWASTHI (Sl0G= 022 L tis2n22
CO. LTD.
M/S IVET IMPEX P|
CIS /2?)(2)£/IM‘LTD. VS M/S SHRIMANJU DEVI [09.06.2022 04.06.2022
315 BALAJI TRADING CO.
CENTRAL BANK OH
Cls6/2((3)212v[M'INDIA VS M/S KUMARJR.K. SINHA 09.06.2022 13.05.2022
£ DENTAL
CS COMMJBANK OF BARODA VS
317/2022 ASHOK KUMAR SUDHA SHUKLA[09.06.2022 £5.02.2022
117
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